
ORISSA HIGH COURT

FILING REPORT AS ON :20/04/2020

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT

1 BLAPL/0002740/2020 CHANDIA GEDI ARIJEET MISHRA JAJPUR TOWN /377 /2019

VS VS ()

STATE OF ODISHA //

2 BLAPL/0002741/2020 BHIKARI @ PRADIPTA KUMAR JENA ARIJEET MISHRA ITAMATI /52 /2019

VS VS ()

STATE OF ODISHA //

3 BLAPL/0002742/2020 RAJESH KUMAR DASH @ BABU BHOI BISWARANJAN DALAI JAGATSINGPUR /437 /2019

VS VS ()

STATE OF ODISHA //

4 BLAPL/0002743/2020 LOKANATH PRADHAN @ PANDA JYOTIRMAYA SAHOO DIGAPAHANDI /16 /2016

VS VS ()

STATE OF ODISHA //

5 BLAPL/0002744/2020 PARESH KUMAR MALLIK @ PARESH KUMAR MALIKJYOTIRMAYA SAHOO BAIDYANATHPUR /259 /2019

VS VS ()

STATE OF ODISHA //

6 BLAPL/0002745/2020 KUMAR RANJAN MAHALIK @ PINTU JYOTIRMAYA SAHOO BAISINGA /250 /2019

VS VS ()

STATE OF ODISHA //

7 BLAPL/0002746/2020 KUNAL BARIK @ LAKI @ KUNU BARIK JYOTIRMAYA SAHOO BAISINGA /250 /2019

VS VS ()

STATE OF ODISHA //

8 BLAPL/0002747/2020 INDER PREET SINGH @ INDER PREET SINGH BHATIAPRABHU PRASANNA BEHERA  / /0

VS VS ()

REPUBLIC OF INDIA //

9 BLAPL/0002748/2020 BASUDEV SETHI ASHOK KUMAR DAS NIKIRAI /79 /2019

VS VS ()

STATE OF ODISHA //

10 BLAPL/0002749/2020 ARCHANA DAS S.K.SARANGI RAGHUNATHPALI /343 /2018

VS VS ()

STATE OF ODISHA //

11 BLAPL/0002750/2020 SUBHRANSU PRADHAN @ SANDHE AMULYA RATNA PANDA BOUDH /22 /2020

VS VS ()

STATE OF ODISHA //
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12 BLAPL/0002751/2020 RAULA JENA @ PRAMODA JENA RAIJEET ROY TANGI (KHURDA) /07 /2019

VS VS ()

STATE OF ODISHA //

13 BLAPL/0002752/2020 KAILASH SISA J.K.KHUNTIA MACHHKUND /68 /2019

VS VS ()

STATE OF ODISHA //

14 BLAPL/0002753/2020 AKHILA SAHOO P.R.SINGH PARJANG /25 /2020

VS VS ()

STATE OF ODISHA //

15 BLAPL/0002754/2020 BATU @ RAKESH KUMAR MALLIK P.R.SINGH DHENKANAL TOWN /27 /2020

VS VS ()

STATE OF ODISHA //

16 BLAPL/0002755/2020 SARAT KUMAR PARIDA PRABHU PRASANNA BEHERA EOW,BHUBANESWAR /17 /2019

VS VS ()

STATE OF ODISHA //

17 BLAPL/0002756/2020 SIDHESWAR SAHOO @ TULU SWARUP KUMAR PATNAIK KHANDAGIRI P.S. /90 /2020

VS VS ()

STATE OF ODISHA //

18 BLAPL/0002757/2020 SK.NASIR MOHAMMED P.R.CHHATOI KHANDAGIRI P.S. /173 /2020

VS VS ()

STATE OF ODISHA //

19 BLAPL/0002758/2020 CHANDAN KUMAR MOHALIK PRABHU PRASANNA BEHERA EOW,BHUBANESWAR /17 /2019

VS VS ()

STATE OF ODISHA //

20 BLAPL/0002759/2020 PRATAP MATARI SITIKANT MISHRA DHANUPALI /69 /2020

VS VS ()

STATE OF ODISHA //

21 BLAPL/0002760/2020 BIPIN PRUSTY BASANTA KUMAR DAS PIPLI /13 /2020

VS VS ()

STATE OF ODISHA //

22 BLAPL/0002761/2020 BAPI @ SARAT KUMAR SWAIN SATYA NARAYAN MISHRA-4 BANSADA /288 /2019

VS VS ()

STATE OF ODISHA //

23 BLAPL/0002762/2020 TAPAS BARIK SMRUTI RANJAN MOHAPATRA NIHALPRASAD /25 /2020
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VS VS ()

STATE OF ODISHA //

24 BLAPL/0002763/2020 BABU @ BIRENDRA BEHERA ANURAG PAL DHARMASALA /542 /2019

VS VS ()

STATE OF ODISHA //

25 BLAPL/0002764/2020 ASHIS PANIGRAHI MANAS CHAND DHANUPALI /36 /2020

VS VS ()

STATE OF ODISHA //

26 BLAPL/0002765/2020 GOBINDA GIRI L.BHUYAN TURUMUNGA /99 /2019

VS VS ()

STATE OF ODISHA //

27 BLAPL/0002766/2020 SRINU @ S.BALARAM REDDY ALOK KUMAR PANDA DHARAKOT PS /126 /2014

VS VS ()

STATE OF ODISHA //

28 BLAPL/0002767/2020 BIPIN PRUSTY BASANTA KUMAR DAS PIPLI /243 /2019

VS VS ()

STATE OF ODISHA //

29 BLAPL/0002768/2020 JALENDRA SAHU R.ACHARY SURADA /65 /2020

VS VS ()

STATE OF ODISHA //

30 BLAPL/0002769/2020 SATAPATHI MAJHI AJIT KUMAR SAHOO SURADA /64 /2020

VS VS ()

STATE OF ODISHA //

31 BLAPL/0002770/2020 URMILA DAS BIBHUDA NANDA MOHAPATRA BHANJANAGAR /359 /2019

VS VS ()

STATE OF ODISHA //

32 CMP/0000332/2020 SWAMI SATYAPRAJNANANDA SARASWATI TRILOCHAN NANDA  / /

VS VS ()

ANAYA DASH //

33 CONTC/0001296/2020 AMARENDRA KUMAR PARAMANIK ADV  / /

VS VS ()

BINAYA KUMAR //

34 CONTC/0001297/2020 JAYDEV DATTA ADV  / /

VS VS ()
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PRAVEEN KUMAR THAKUR //

35 CONTC/0001298/2020 RATNAKAR DAS ADV  / /

VS VS ()

PRAVEEN KUMAR THAKKUR //

36 CONTC/0001299/2020 RABINDRA GIRI ADV  / /

VS VS ()

PRAVEEN KUMAR THAKUR //

37 CONTC/0001300/2020 NEPAL PRAKASH SAMANTA ADV  / /

VS VS ()

BHABANI SHANKAR CHAINI //

38 CRLA/0000255/2020 CHINNI TRINATH ASHOK DAS GOLANTHARA (BERHAMPUR) /62 /2019

VS VS ()

STATE OF ODISHA //

39 CRLA/0000256/2020 CHINNI TRINATH ASHOK DAS GOLANTHARA (BERHAMPUR) /63 /2019

VS VS ()

STATE OF ODISHA //

40 CRLA/0000257/2020 CHINNI TRINATH ASHOK DAS GOLANTHARA (BERHAMPUR) /64 /2019

VS VS ()

STATE OF ODISHA //

41 CRLA/0000258/2020 CHINNI TRINATH ASHOK DAS GOLANTHARA (BERHAMPUR) /204 /2018

VS VS ()

STATE OF ODISHA //

42 CRLA/0000259/2020 CHINNI TRINATH ASHOK DAS GOLANTHARA (BERHAMPUR) /182 /2017

VS VS ()

STATE OF ODISHA //

43 CRLMC/0000956/2020 KHOKA @ SUSANTA DAS @ SUSANTA KUMAR DASARUN KUMAR BUDHIA NILGIRI /122 /2011

VS VS ()

STATE OF ODISHA //

44 CRLMC/0000957/2020 MANORANJAN NAYAK ARUN KUMAR BUDHIA NILGIRI /111 /2013

VS VS ()

STATE OF ODISHA //

45 CRLMC/0000958/2020 CHAGALA ROUT L.BHUYAN GHASIPURA /73 /2005

VS VS ()

STATE OF ODISHA //
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46 CRLMC/0000959/2020 PAWAN KUMAR MUNDHRA RAKESH KUMAR MALLICK  / /0

VS VS ()

STATE OF ODISHA //

47 CRLMP/0000476/2020 HEMANTA KUMAR SAHOO NIRANJAN PANDA  / /0

VS VS ()

STATE OF ODISHA //

48 CRLMP/0000477/2020 LALIT MOHAN MANGARAJ JYOTIRMAYA SAHOO  / /0

VS VS ()

D.G.P, ODISHA //

49 CRLREV/0000242/2020 SURENDRA ROUT SIRISH CHANDRA TRIPATHY  / /0

VS VS ()

KULAMANI BEHERA //

50 CRLREV/0000243/2020 SURENDRA ROUT MANOJ KUMAR PANDA  / /0

VS VS ()

KULAMANI BEHERA //

51 FAO/0000467/2020 SRIRAM GENERAL INSURANCE CO. LTD. M/S.G.P.DUTTA  / /

VS VS ()

ASHALATA LENKA //

52 FAO/0000468/2020 DIVISIONAL MANAGER,ORIENTAL INSURANCE CO. LTD.M/S.G.P.DUTTA  / /

VS VS ()

SUJATA RANA //

53 FAO/0000469/2020 SUKANTI KAR K.K.SWAIN  / /

VS VS ()

STATE OF ODISHA //

54 MACA/0000269/2020 MANAGER,ORIENTAL INSURANCE CO. LTD. M/S. G.P.DUTTA  / /

VS VS ()

PURNIMA BARIK //

55 MACA/0000270/2020 THE DIVISIONAL MANAGER,THE NEW INDIA ASSURANCE CO. LTDM/S. G.P.DUTTA  / /

VS VS ()

BANAMALI PATI //

56 MACA/0000271/2020 THEW CHIEF RIGIONAL MANAGER,M/S. THE ORIENTAL INSURANCE CO. LTDM/S. G.P.DUTTA  / /

VS VS ()

PARUN KUMAR DAS //

57 MACA/0000272/2020 THE DIVISIONAL MANAGER,ORIENTAL INSURANCE CO. LTD.M/S. G.P.DUTTA  / /
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VS VS ()

SUBASINI MOHAPATRA //

58 MACA/0000273/2020 DIVISIONAL MANAGER,ORIENTAL INSURANCE CO. LTD.M/S.G.P.DUTTA  / /

VS VS ()

DINABANDHU SAHU //

59 MACA/0000274/2020 DIVISIONAL MANAGER,D.O.-II,M/S.NEW INDIA ASSURANCE CO. LTD.M/S.G.P.DUTTA  / /

VS VS ()

NIBEDITA PATTNAIK //

60 MACA/0000275/2020 THE MANAGER(LEGAL),M/S. CHOLA MS GENERAL INSURANCECO. LTDM/S.G.P.DUTTA  / /

VS VS ()

NILIMA DEHURI //

61 MACA/0000276/2020 MANAGER LEGAL,TATA AIG GENERAL INSURANCE  CO. LTD.M/S.G.P.DUTTA  / /

VS VS ()

USHA AGARWAL //

62 MACA/0000277/2020 THE MANAGER (LEGAL) T.P.CELL,M/S. THE NEW INDIA ASSURANCE CO. LTDM/S. G.P.DUTTA  / /

VS VS ()

ARNAPURNA MOHARANA @ SAHOO //

63 MACA/0000278/2020 THE MANAGER(LEGAL) T.P.CELL,M/S. THE NEW INDIA ASSURANCE CO LTD.M/S.G.P.DUTTA  / /

VS VS ()

ARNAPURNA MOHARANA @ SAHOO //

64 MACA/0000279/2020 THE MANAGER (LEGAL) T.P.CELL,M/S. THE NEW INDIA ASSURANCECO. LTDM/S.G.P.DUTTA  / /

VS VS ()

SAROJ KUMAR SAHOO //

65 MACA/0000280/2020 DIVISIONAL MANAGER,THE NEW INDIA ASSURANCECO. LTD.M/S.G.P.DUTTA  / /

VS VS ()

DIVYASHREE SAHOO //

66 RPFAM/0000094/2020 PRAKASH SAMAL PABITRA KUMAR NAYAK  / /

VS VS ()

PRIYAMBADA SAMAL //

67 RSA/0000123/2020 RABINDRA NAYAK D.P.MOHANTY  / /

VS VS ()

MANOMANJARI NAYAK //

68 RSA/0000124/2020 BHAGABAN BEHERA PRASANTA KUMAR NANDA  / /

VS VS ()
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CHANDRAMANI BEHERA //

69 WA/0000219/2020 UNION OF INDIA GYANALOKA MOHANTY,CENTRAL GOVT. COUNSEL / /

VS VS ()

MADHU SUDAN NAIK //

70 WP(C)/0011200/2020 PRADYUMNA KUMAR KANUNGO B.K.ROUTRAY  / /

VS VS ()

STATE OF ODISHA //

71 WP(C)/0011201/2020 DR.CHITTA RANJAN PARIDA TRILOCHAN NANDA  / /

VS VS ()

STATE OF ODISHA //

72 WP(C)/0011202/2020 AJAY KUMAR BEHERA HARA PRASAD RATH  / /

VS VS ()

STATE OF ODISHA //

73 WP(C)/0011203/2020 GANGADHAR SAHOO PRASHANTA KUMAR DAS  / /

VS VS ()

THE UNION OF INDIA //

74 WP(C)/0011204/2020 ALEKHA CHANDRA BEHERA PRASANTA KUMAR SAHOO  / /

VS VS ()

THE PURI URBAN CO-OP BANK LTD, PURI //

75 WP(C)/0011205/2020 BHAGABAN NAYAK PRASANTA KUMAR SAHOO  / /

VS VS ()

STATE OF ODISHA //

76 WP(C)/0011206/2020 PRAFULLA KUMAR BEHERA M/S JITENDRA KUMAR DIGAL  / /

VS VS ()

STATE OF ODISHA //

77 WP(C)/0011207/2020 JASHOBANTA BEHERA B.K.ROUT  / /

VS VS ()

MAHINDRA AND MAHINDRA FINANCIAL SERVICES LTD //

78 WP(C)/0011208/2020 NRUSHINGNATH PRADHAN M/S JITENDRA KUMAR DIGAL  / /

VS VS ()

STATE OF ODISHA //

79 WP(C)/0011209/2020 SUDESHNA PANDA @ MAHAPATRA MAHES DAS  / /

VS VS ()

STATE OF ODISHA //
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80 WP(C)/0011210/2020 PRADIP KUMAR SAHOO M/S JITENDRA KUMAR DIGAL  / /

VS VS ()

STATE OF ODISHA //

81 WP(C)/0011211/2020 GANGADHAR JENA AUROVINDA MOHANTY  / /

VS VS ()

STATE OF ODISHA //

82 WP(C)/0011212/2020 MANORANJAN NAYAK M/S JITENDRA KUMAR DIGAL  / /

VS VS ()

STATE OF ODISHA //

83 WP(C)/0011213/2020 AJIT KUMAR JENA M/S JITENDRA KUMAR DIGAL  / /

VS VS ()

STATE OF ODISHA //

84 WP(C)/0011214/2020 AJAY KUMAR SINGH M/S JITENDRA KUMAR DIGAL  / /

VS VS ()

STATE OF ODISHA //

85 WP(C)/0011215/2020 SWAYAM PRAKASH NAYAK JITENDRA KUMAR DIGAL  / /

VS VS ()

STATE OF ODISHA //

86 WP(C)/0011216/2020 BELLAGUNTHA 3 DEGREE SCIENCE COLLEGEB.SAHOO  / /

VS VS ()

ASST PF COMMISSIONER, ODISHA //

87 WP(C)/0011217/2020 DEBASMITA DASH G.N.MISHRA  / /

VS VS ()

STATE OF ODISHA //

88 WP(C)/0011218/2020 ANIRUDHA SAHU JITENDRA KUMAR DIGAL  / /

VS VS ()

STATE OF ODISHA //

89 WP(C)/0011219/2020 SAI RENI INDANE, BHANDARIPOKHARI MANOJ KUMAR MOHANTY  / /

VS VS ()

INDIAN OIL CORPORATION LTD //

90 WP(C)/0011220/2020 CHITTARANJAN ROUT JITENDRA KUMAR DIGAL  / /

VS VS ()

STATE OF ODISHA //

91 WP(C)/0011221/2020 NIRANJAN SASMAL P.K.RATH 1  / /
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VS VS ()

STATE OF ORISSA //

92 WP(C)/0011222/2020 NILAMANI SATAPATHI JITENDRA KUMAR DIGAL  / /

VS VS ()

STATE OF ODISHA //

93 WP(C)/0011223/2020 SANJEEB KUMAR BEHERA JITENDRA KUMAR DIGAL  / /

VS VS ()

STATE OF ODISHA //

94 WP(C)/0011224/2020 D.ARUNA KUMARI ASHOK PATTANAIK  / /

VS VS ()

STATE OF ODISHA //

95 WP(C)/0011225/2020 ANUKUL CH.ROUT SASIM AJITAV PATTANAIK  / /

VS VS ()

PRATIVA MANJARI SAHOO //

96 WP(C)/0011226/2020 AKSHYA KUMAR DAS DILLIP RAY  / /

VS VS ()

STATE OF ORISSA //

97 WP(C)/0011227/2020 CHAITANYA SAMAL LAXMI NARAYAN PATEL  / /

VS VS ()

STATE OF ODISHA //

98 WP(C)/0011228/2020 NILAMADHAB BEHERA JITENDRA KUMAR DIGAL  / /

VS VS ()

STATE OF ODISHA //

99 WP(C)/0011229/2020 TRILOCHAN MOHANTA LAXMI NARAYAN PATEL  / /

VS VS ()

STATE OF ODISHA //

100 WP(C)/0011230/2020 SURENDRA PANDA MANAS PATI  / /

VS VS ()

PRINCIPAL SECRETARY TO GOVT, HIGHER EDUCATION //

101 WP(C)/0011231/2020 PRASANTA KUMAR MOHANTA MANAS PATI  / /

VS VS ()

I.G OF POLICE, ODISHA CRPF //

102 WP(C)/0011232/2020 KAMAL PRASAD MALLICK JITENDRA KUMAR DIGAL  / /

VS VS ()
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STATE OF ODISHA //

103 WP(C)/0011233/2020 SONAL RANJAN MAHAPATRA MANAS PATI  / /

VS VS ()

VICE CHAIRMAN, SCTE AND VT //

104 WP(C)/0011234/2020 SR.NSSAN KUMAR JITENDRA KUMAR DIGAL  / /

VS VS ()

STATE OF ODISHA //

105 WP(C)/0011235/2020 BIJAY KUMAR SAHOO JITENDRA KUMAR DIGAL  / /

VS VS ()

STATE OF ODISHA //

106 WP(C)/0011236/2020 MUCHIRAM SAHU MANAS PATI  / /

VS VS ()

SECRETARY TO GOVT, PANCHAYATI RAJ AND DRINKING WATER DEPT //

107 WP(C)/0011237/2020 PRAFULLA KUMAR MISHRA MANAS PATI  / /

VS VS ()

STATE OF ORISSA //

108 WP(C)/0011238/2020 BABULAL BEHERA JITENDRA KUMAR DIGAL  / /

VS VS ()

STATE OF ODISHA //

109 WP(C)/0011239/2020 PRAMOD KUMAR LENKA MANAS PATI  / /

VS VS ()

STATE OF ORISSA //

110 WP(C)/0011240/2020 SUCHARITA MAHAKUD JITENDRA KUMAR DIGAL  / /

VS VS ()

STATE OF ODISHA //

111 WP(C)/0011241/2020 NABIN CHANDRA MANDAL CHITTARANJAN PATTNAIK  / /

VS VS ()

STATE OF ODISHA //

112 WP(C)/0011242/2020 SABITA TAPPO JITENDRA KUMAR DIGAL  / /

VS VS ()

STATE OF ODISHA //

113 WP(C)/0011243/2020 MANORANJAN KARMI JITENDRA KUMAR DIGAL  / /

VS VS ()

STATE OF ODISHA //
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114 WP(C)/0011244/2020 MANOJ KUMAR DAS SHASHI BHUSAN JENA  / /

VS VS ()

STATE OF ORISSA //

115 WP(C)/0011245/2020 NABIN KUMAR ROHDAS JITENDRA KUMAR DIGAL  / /

VS VS ()

STATE OF ODISHA //

116 WP(C)/0011246/2020 PABAN BEHERA SHASHI BHUSAN JENA  / /

VS VS ()

STATE OF ORISSA //

117 WP(C)/0011247/2020 MUNU SAHOO JITENDRA KUMAR DIGAL  / /

VS VS ()

STATE OF ODISHA //

118 WP(C)/0011248/2020 SAGARIKA DASH SHASHI BHUSAN JENA  / /

VS VS ()

REGISTRAR, CO-OP SOCIETY, ODISHA //

119 WP(C)/0011249/2020 KUNTIMA NAYAK JITENDRA KUMAR DIGAL  / /

VS VS ()

STATE OF ODISHA //

120 WP(C)/0011250/2020 BIJAYA KUMAR ACHARYA SHASHI BHUSAN JENA  / /

VS VS ()

COLLECTOR, BALASORE //

121 WP(C)/0011251/2020 KAMALAKANTA BARIK JITENDRA KUMAR DIGAL  / /

VS VS ()

STATE OF ODISHA //

122 WP(C)/0011252/2020 BIJAYA KUMAR ACHARYA SHASHI BHUSAN JENA  / /

VS VS ()

COLLECTOR, BALASORE //

123 WP(C)/0011253/2020 NAMITA KERKETTA JITENDRA KUMAR DIGAL  / /

VS VS ()

STATE OF ODISHA //

124 WP(C)/0011254/2020 NITYANANDA MAHANNA SHASHI BHUSAN JENA  / /

VS VS ()

COLLECTOR, BALASORE //

125 WP(C)/0011255/2020 KUMARI USHA BINDU TIGGA JITENDRA KUMAR DIGAL  / /
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VS VS ()

STATE OF ODISHA //

126 WP(C)/0011256/2020 ABHIMANYU JENA K.K.SWAIN  / /

VS VS ()

STATE OF ODISHA //

127 WP(C)/0011257/2020 NARAYAN SAHU JITENDRA KUMAR DIGAL  / /

VS VS ()

STATE OF ODISHA //

128 WP(C)/0011258/2020 MINATI MAHALIK @ NAYAK SANTOSH KUMAR DWIVEDY  / /

VS VS ()

STATE OF ODISHA //

129 WP(C)/0011259/2020 KISHOR PRADHAN JITENDRA KUMAR DIGAL  / /

VS VS ()

STATE OF ODISHA //

130 WP(C)/0011260/2020 BABULAL SENAPATI JITENDRA KUMAR DIGAL  / /

VS VS ()

STATE OF ODISHA //

131 WP(C)/0011261/2020 M/S.D.K.ENGINEERING AND CONSTRUCTION S.K.SANGANERIA  / /

VS VS ()

STATE OF ODISHA //

132 WP(C)/0011262/2020 RUPESH KUMAR BARAI JITENDRA KUMAR DIGAL  / /

VS VS ()

STATE OF ODISHA //

133 WP(C)/0011263/2020 PRAHALLAD ROUT RANJAN KUMAR ROUT  / /

VS VS ()

GOVT OF INDIA //

134 WP(C)/0011264/2020 UPAMA GOPAL JITENDRA KUMAR DIGAL  / /

VS VS ()

STATE OF ODISHA //

135 WP(C)/0011265/2020 SANJAY KUMAR PODH JITENDRA KUMAR DIGAL  / /

VS VS ()

STATE OF ODISHA //

136 WP(C)/0011266/2020 AMULYA KUMAR PANDA DAYANIDHI MISHRA  / /

VS VS ()
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STATE OF ORISSA //

137 WP(C)/0011267/2020 MD.ABDUL WAHID R.N.MOHANTY  / /

VS VS ()

STATE OF ODISHA //

138 WP(C)/0011268/2020 NARAYAN JAYAPURIA JITENDRA KUMAR DIGAL  / /

VS VS ()

STATE OF ODISHA //

139 WP(C)/0011269/2020 JAYAKANTI MURMU JITENDRA KUMAR DIGAL  / /

VS VS ()

STATE OF ODISHA //

140 WP(C)/0011270/2020 EXECUTIVE ENGINEER(ELECTRICAL) M/S S.C.DASH  / /

VS VS ()

K.DHARMA RAO //

141 WP(C)/0011271/2020 THE EXECUTIVE ENGINEER(ELECTRICAL) M/S S.C.DASH  / /

VS VS ()

M/S MAA MATIA MANGALA ICE FACTORY //

142 WP(C)/0011272/2020 EXECUTIVE ENGINEER-CUM-MANAGER(CESU)M/S S.C.DASH  / /

VS VS ()

M/S MAHAVEER FOOD PRODUCTS //

143 WP(C)/0011273/2020 EXECUTIVE ENGINEER, ELECTRAL(CESU) M/S S.C.DASH  / /

VS VS ()

KAPUR NAYAK //

144 WP(C)/0011274/2020 EXECUTIVE ENGINEER(ELECTRICAL) M/S S.C.DASH  / /

VS VS ()

KANIKA MAJUMDAR //

145 WP(C)/0011275/2020 ASST.MANAGER-CUM-DY.PROJECT MANAGER, ENZENM/S S.C.DASH  / /

VS VS ()

SANJAYA SASMAL //

146 WP(C)/0011276/2020 EXECUTIVE ENGINEER, ELECTRICAL (CESU) M/S S.C.DASH  / /

VS VS ()

TAPAN KUMAR DAS //

147 WP(C)/0011277/2020 LAXMIDHAR BISWAL RITURANJAN CHHOTARAY  / /

VS VS ()

UNION OF INDIA //
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148 WP(C)/0011278/2020 EXECUTIVE ENGINEER(ELECTRICAL) M/S S.C.DASH  / /

VS VS ()

SURYA NARAYAN PATTAJOSHI //

149 ABLAPL/0004435/2020 RABINDRA KUAMR BEURIA KISHORE KUMAR MISHRA ANGUL TOWN /435 /2020

VS VS S.D.J.M. CIVIL JUDGE (JD),ANGUL(Anugul *)

STATE OF ODISHA GR/0000680/2020

150 ABLAPL/0004436/2020 LALU  GOCHHAYAT MALAYA RANJAN BEHERA DHAMNAGAR /77 /2020

VS VS ()

STATE OF ODISHA //

151 ABLAPL/0004437/2020 PRASANTA KUMAR BEURIA @ PRASANT BEHURIA @ BULUBIRAJA PRASANNA DAS BINJHARPUR /97 /2020

VS VS ()

STATE OF ODISHA //

152 ABLAPL/0004438/2020 BASUDEV GURU SAROJ KUMAR DASH BHUBAN /91 /2020

VS VS ()

STATE OF ODISHA //

153 ABLAPL/0004439/2020 BIDYADHAR SENAPATI PANCHANAN PANIGRAHI BHUBAN /101 /2020

VS VS ()

STATE OF ODISHA //

154 ABLAPL/0004440/2020 ALEKHA SWAIN BISWARANJAN DALAI  / /0

VS VS ()

STATE OF ODISHA //

155 ABLAPL/0004441/2020 BIDHAN BARA BISWARANJAN DALAI ERASAMA /19 /2020

VS VS ()

STATE OF ODISHA //

156 ABLAPL/0004442/2020 RANJAN KUMAR PRUSTY BISWARANJAN DALAI MARSHAGHAI /252 /2019

VS VS ()

STATE OF ODISHA //

157 ABLAPL/0004443/2020 PRAFULLA KUMAR BHOLA DEEPAK KUMAR DAS NIMAPADA /267 /2018

VS VS ()

STATE OF ODISHA //

158 ABLAPL/0004444/2020 JATA @ MAHESWAR SWAIN DEEPAK KUMAR DAS KAKATAPUR /37 /2020

VS VS ()

STATE OF ODISHA //

159 ABLAPL/0004445/2020 AJIT MOHAPATRA PRASANNA KUMAR MISHRA PARJANG /83 /2020
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VS VS ()

STATE OF ODISHA //

160 ABLAPL/0004446/2020 DIPUN SAHOO PRASANNA KUMAR MISHRA KAMAKHYANAGAR /80 /2020

VS VS ()

STATE OF ODISHA //

161 ABLAPL/0004447/2020 PANDABA BEHERA @ PANDABA SABAR SOUBHAGYA KUMAR DASH PARLAKHEMUNDI /73 /2020

VS VS ()

STATE OF ODISHA //

162 ABLAPL/0004448/2020 PANDABA BEHERA @ PANDABA SABAR SOUBHAGYA KUMAR DASH PARLAKHEMUNDI /76 /2020

VS VS ()

STATE OF ODISHA //

163 ABLAPL/0004449/2020 NIRUPAMA GURU MAHES DAS RAJKANIKA /56 /2020

VS VS ()

STATE OF ODISHA //

164 ABLAPL/0004450/2020 LINKU @ MUKTIKANTA NAYAK MAHES DAS RAJKANIKA /56 /2020

VS VS ()

STATE OF ODISHA //

165 ABLAPL/0004451/2020 PRAMOD PARIDA @ PAMOD KUMAR PARIDADURGA PRASAD DHAL PATTAMUNDAI /121 /2020

VS VS ()

STATE OF ODISHA //

166 ABLAPL/0004452/2020 AMIT ARORA BIJAYA KUMAR RAGADA HIRAKUD /71 /2020

VS VS ()

STATE OF ODISHA //

167 ABLAPL/0004453/2020 SUNIL MALIK @ JANMAJAY MALIK AMULYA RATNA PANDA BHADRAK RURAL /230 /2020

VS VS ()

STATE OF ODISHA //

168 ABLAPL/0004454/2020 DASARATHI MALLIK ARUN KUMAR BUDHIA BAUNISUNI /148 /2019

VS VS ()

STATE OF ODISHA //

169 ABLAPL/0004455/2020 MANAS RANJAN PARIDA ARUN KUMAR BUDHIA REMUNA /174 /2019

VS VS ()

STATE OF ODISHA //

170 ABLAPL/0004456/2020 ANUJ KUMAR NAYAK ARUN KUMAR BUDHIA NILGIRI /77 /2020

VS VS ()
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STATE OF ODISHA //

171 ABLAPL/0004457/2020 GHANSHYAM PRASAD SHAW PABITRA KUMAR NAYAK BRAHMANITARANG /62 /2020

VS VS ()

STATE OF ODISHA //

172 ABLAPL/0004458/2020 RAKESH KUMAR SAHU AMLAN SHAKTI PAUL NAYAPALLI P.S. /126 /2020

VS VS ()

STATE OF ODISHA //

173 ABLAPL/0004459/2020 BIKASH KUMAR DAS PULLIN MANTHA NAYAPALLI P.S. /126 /2020

VS VS ()

STATE OF ODISHA //

174 ABLAPL/0004460/2020 RABINDRA MALLICK SAMBEET PATTANAYAK PIPLI /89 /2020

VS VS ()

STATE OF ODISHA //

175 ABLAPL/0004461/2020 SUBASH CHANDRA JENA SAMBEET PATTANAYAK PIPLI /72 /2020

VS VS ()

STATE OF ODISHA //

176 ABLAPL/0004462/2020 SHIBSUNDAR GUIYA GAUTAM SIDDIQUE BINIKA /66 /2020

VS VS ()

STATE OF ODISHA //

177 ABLAPL/0004463/2020 JHARIA @ PRAMODA PRUSTY JAYADEBA BEHERA RANPUR /102 /2020

VS VS ()

STATE OF ODISHA //

178 ABLAPL/0004464/2020 SUSANTA PRADHAN @ KALIA PARTHA SARATHI DAS POLASARA PS /31 /2020

VS VS ()

STATE OF ODISHA //

179 ABLAPL/0004465/2020 ANIRUDHA BARIK PARTHA SARATHI DAS TELKOI /36 /2020

VS VS ()

STATE OF ODISHA //

180 ABLAPL/0004466/2020 BRUSHBHANU ROUT SAROJ KUMAR SWAIN JENAPUR /84 /2020

VS VS ()

STATE OF ODISHA //

181 ABLAPL/0004467/2020 PRADIPTA KUMAR SAMANTARAY DEEPAK KU SAHOO KUJANGA /86 /2020

VS VS ()

STATE OF ODISHA //
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182 ABLAPL/0004468/2020 ASHOK KUMAR LENKA DEEPAK KU SAHOO KENDRAPARA /46 /2020

VS VS ()

STATE OF ODISHA //

183 ABLAPL/0004469/2020 TRUPATI RANJAN DAS P.R.CHHATOI PIPLI /77 /2016

VS VS ()

STATE OF ODISHA //

184 ABLAPL/0004470/2020 BIJAYA KUMAR BARAL BISHNU PRASAD PRADHAN CHOUDWAR /16 /2020

VS VS ()

STATE OF ODISHA //

185 ABLAPL/0004471/2020 RAMACHANDRA BEHERA @ KALIA SATYA NARAYAN MISHRA-4 BHADRAK RURAL /226 /2020

VS VS ()

STATE OF ODISHA //

186 ABLAPL/0004472/2020 RAJESH MOHANTY SATYANARAYAN MISHRA-4  / /0

VS VS ()

STATE OF ODISHA //

187 ABLAPL/0004473/2020 CHANDAN NAYAK SOMANATH SATAPATHY GUNUPUR /42 /2020

VS VS ()

STATE OF ODISHA //

188 ABLAPL/0004474/2020 BIJUKTA PANDA SOMANATH SATAPATHY GUNUPUR /42 /2020

VS VS ()

STATE OF ODISHA //

189 ABLAPL/0004475/2020 LAXMIDHAR DAS BASANTA KUMAR DAS SIMULIA /67 /2020

VS VS ()

STATE OF ODISHA //

190 ABLAPL/0004476/2020 ANIMA DIKSHIT ANJAN KUMAR BISWAL GOBINDAPUR /33 /2020

VS VS ()

STATE OF ODISHA //

191 ABLAPL/0004477/2020 PAPU SAHOO JUGALA KISHORE PANDA PARJANG /91 /2020

VS VS ()

STATE OF ODISHA //

192 ABLAPL/0004478/2020 AMIT KUMAR MOHAPATRA @ CHINTU JUGALA KISHORE PANDA PARJANG /90 /2020

VS VS ()

STATE OF ODISHA //

193 ABLAPL/0004479/2020 ASHOK MAHAPATRA JUGALA KISHORE PANDA PARJANG /80 /2020
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VS VS ()

STATE OF ODISHA //

194 ABLAPL/0004480/2020 JAGADHISH GOUDA @ GAGAJISH GOUDA SURYAKANTA DWIBEDI KHATIGUDA /21 /2020

VS VS ()

STATE OF ODISHA //

195 ABLAPL/0004481/2020 JEEBANANDA MAHARANA ALOK KUMAR PANDA BAIDYANATHPUR /92 /2020

VS VS ()

STATE OF ODISHA //

196 ABLAPL/0004482/2020 BHADRI JAGANNATH MAHARANA ALOK KUMAR PANDA BAIDYANATHPUR /92 /2020

VS VS ()

STATE OF ODISHA //

197 ABLAPL/0004483/2020 SANTOSH KUMAR MISHRA ALOK KUMAR PANDA BUGUDA /299 /2018

VS VS ()

STATE OF ODISHA //

198 ABLAPL/0004484/2020 RANJU MALIK ABHIJIT DAS MARSHAGHAI /58 /2020

VS VS ()

STATE OF ODISHA //

199 ABLAPL/0004485/2020 RADHAKANTA MOHANTY DEBASIS TRIPATHY KENDRAPARA /223 /2019

VS VS ()

STATE OF ODISHA //

200 ABLAPL/0004486/2020 RADHAKANTA MOHANTY DEBASIS TRIPATHY KENDRAPARA /52 /2020

VS VS ()

STATE OF ODISHA //

201 ABLAPL/0004487/2020 SASMITA JENA SANTOSH KUMAR DWIVEDY KHAIRA /55 /2020

VS VS ()

STATE OF ODISHA //

202 ABLAPL/0004488/2020 MINATI NAYAK SANTOSH KUMAR DWIVEDY KHAIRA /54 /2020

VS VS ()

STATE OF ODISHA //

203 ABLAPL/0004489/2020 MALAYA RANJAN BEHERA ROHIT RANJAN RAY AIR FIELD P.S. /212 /2019

VS VS ()

STATE OF ODISHA //

204 ABLAPL/0004490/2020 SURENDRA @ SURIA @ SARAT PRADHAN SUNIL KUMAR PANDA ODAGAON /71 /2010

VS VS ()
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STATE OF ODISHA //

205 ABLAPL/0004491/2020 SANTOSH KUMAR PARIDA GYANALOKA MOHANTY SORO /452 /2019

VS VS ()

STATE OF ODISHA //

206 ABLAPL/0004492/2020 BAIDHARA PATRA L.BHUYAN GHASIPURA /25 /2020

VS VS ()

STATE OF ODISHA //

207 ABLAPL/0004493/2020 SUMANTA MAHANTY SUNIL KUMAR PANDA RANPUR /97 /2014

VS VS ()

STATE OF ODISHA //

208 ABLAPL/0004494/2020 SUSANTA KUMAR MALLA SUNIL KUMAR PANDA ITAMATI /170 /2019

VS VS ()

STATE OF ODISHA //

209 ABLAPL/0004495/2020 SUSANTA PARIDA SUNIL KUMAR PANDA KANIHA /49 /2020

VS VS ()

STATE OF ODISHA //

210 ABLAPL/0004496/2020 BHAGABAN BEHERA SUNIL KUMAR PANDA NAYAGARH SADAR /81 /2019

VS VS ()

STATE OF ODISHA //

211 ABLAPL/0004497/2020 SUDHIR KUMAR SAHU AJIT KU SAHU TARASINGI /67 /2020

VS VS ()

STATE OF ODISHA //
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1 32/2020 SEBATI SAHU-MP M/S.

JCRLA/10/2016

2 145/2020 PRAKASH SAMAL-MP PABITRA KUMAR NAYAK

RPFAM/94/2020

3 227/2020 BHAGABAN BEHERA-MP PRASANTA KUMAR NANDA

RSA/124/2020

4 228/2020 BHAGABAN BEHERA-MP PRASANTA KUMAR NANDA

RSA/124/2020

5 288/2020 SUMANTA KHATUA-MP ANIRUDHA DAS

BLAPL/1845/2020

6 289/2020 VIBHUTEE KUMAR GUPTA-MP PARTHA SARATHI NAYAK

BLAPL/2640/2020

7 290/2020 KRUSHNA CHANDRA BHUJABAL-MP PULLIN MARTHA

BLAPL/2198/2020

8 291/2020 ABHIJIT RAY-MP SANTANU KUMAR SARANGI

BLAPL/2687/2020

9 292/2020 DILIP PRADHAN-MP SANTANU KUMAR SARANGI

BLAPL/2690/2020

10 294/2020 SATYA SUNDAR DASH-MP MANOJ KUMAR MALLICK

BLAPL/2664/2020

11 295/2020 JITENDRA BEHERA @ MUNA BEHERA-MP S.MOHANTY

BLAPL/2597/2020

12 300/2020 SURENDRA ROUT-MP SIRISH CHANDRA TRIPATHY

CRLREV/242/2020

13 301/2020 SURENDRA ROUT-MP SIRISH CHANDRA TRIPATHY

CRLREV/242/2020

14 320/2020 UNION OF INDIA-MP GYANALOKA MOHANTY,CENTRAL GOVT. COUNSEL

WA/219/2020

15 321/2020 UNION OF INDIA-MP GYANALOKA MOHANTY,CENTRAL GOVT. COUNSEL

WA/219/2020

16 342/2020 SWAMI SATYAPRAJNANANDA SARASWATI-MP TRILOCHAN NANDA

CMP/332/2020

17 448/2020 MANAGER,ORIENTAL INSURANCE CO. LTD.-MP M/S. G.P.DUTTA

MACA/269/2020

18 449/2020 THE DIVISIONAL MANAGER,THE NEW INDIA ASSURANCE CO. LTD-MPM/S. G.P.DUTTA

MACA/270/2020

19 450/2020 THEW CHIEF RIGIONAL MANAGER,M/S. THE ORIENTAL INSURANCE CO. LTD-MPM/S. G.P.DUTTA

MACA/271/2020

20 451/2020 THE DIVISIONAL MANAGER,ORIENTAL INSURANCE CO. LTD.-MPM/S. G.P.DUTTA

MACA/272/2020

21 452/2020 DIVISIONAL MANAGER,ORIENTAL INSURANCE CO. LTD.-MPM/S.G.P.DUTTA

MACA/273/2020

22 453/2020 DIVISIONAL MANAGER,D.O.-II,M/S.NEW INDIA ASSURANCE CO. LTD.-MPM/S.G.P.DUTTA

MACA/274/2020

23 454/2020 THE MANAGER(LEGAL),M/S. CHOLA MS GENERAL INSURANCECO. LTD-MPM/S.G.P.DUTTA

MACA/275/2020

24 455/2020 MANAGER LEGAL,TATA AIG GENERAL INSURANCE  CO. LTD.-MPM/S.G.P.DUTTA

MACA/276/2020

25 456/2020 THE MANAGER (LEGAL) T.P.CELL,M/S. THE NEW INDIA ASSURANCE CO. LTD-MPM/S. G.P.DUTTA

MACA/277/2020

26 457/2020 THE MANAGER(LEGAL) T.P.CELL,M/S. THE NEW INDIA ASSURANCE CO LTD.-MPM/S.G.P.DUTTA
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MACA/278/2020

27 458/2020 THE MANAGER(LEGAL) T.P.CELL,M/S. THE NEW INDIA ASSURANCE CO LTD.-MPM/S.G.P.DUTTA

MACA/278/2020

28 459/2020 THE MANAGER(LEGAL) T.P.CELL,M/S. THE NEW INDIA ASSURANCE CO LTD.-MPM/S.G.P.DUTTA

MACA/278/2020

29 460/2020 THE MANAGER (LEGAL) T.P.CELL,M/S. THE NEW INDIA ASSURANCECO. LTD-MPM/S.G.P.DUTTA

MACA/279/2020

30 461/2020 THE MANAGER (LEGAL) T.P.CELL,M/S. THE NEW INDIA ASSURANCECO. LTD-MPM/S.G.P.DUTTA

MACA/279/2020

31 462/2020 THE MANAGER (LEGAL) T.P.CELL,M/S. THE NEW INDIA ASSURANCECO. LTD-MPM/S.G.P.DUTTA

MACA/279/2020

32 463/2020 DIVISIONAL MANAGER,THE NEW INDIA ASSURANCECO. LTD.-MPM/S.G.P.DUTTA

MACA/280/2020

33 553/2020 PAWAN KUMAR MUNDHRA-MP RAKESH KUMAR MALLICK

CRLMC/959/2020

34 566/2020 BHARAT CH.PRADHAN-MP M/S.RAJENDRA N.ROUT

CRLA/150/2014

35 567/2020 SRINIVAS RAO-MP M/S.P.PANDA M.K.PANDA T.K.BEHERA

CRLA/246/2013

36 568/2020 SAGAR PALTASINGH-MP M/S.L.BHUYAN

CRLA/693/2017

37 569/2020 SIBA@SHIVA MUNDA-MP L.BHUYAN

CRLA/465/2018

38 5077/2020 DR.CHITTA RANJAN PARIDA-MP TRILOCHAN NANDA

WP(C)/11201/2020

39 5078/2020 ALEKHA BEHERA-MP M/S.HARA PRASAD RATH

WP(C)/18538/2019

40 5079/2020 AJAY KUMAR BEHERA-MP HARA PRASAD RATH

WP(C)/11202/2020

41 5080/2020 GANGADHAR SAHOO-MP PRASHANTA KUMAR DAS

WP(C)/11203/2020

42 5081/2020 ALEKHA CHANDRA BEHERA-MP PRASANTA KUMAR SAHOO

WP(C)/11204/2020

43 5082/2020 JASHOBANTA BEHERA-MP B.K.ROUT

WP(C)/11207/2020

44 5083/2020 GANGADHAR JENA-MP AUROVINDA MOHANTY

WP(C)/11211/2020

45 5084/2020 BELLAGUNTHA 3 DEGREE SCIENCE COLLEGE-MP B.SAHOO

WP(C)/11216/2020

46 5085/2020 SAI RENI INDANE, BHANDARIPOKHARI-MP MANOJ KUMAR MOHANTY

WP(C)/11219/2020

47 5086/2020 D.ARUNA KUMARI-MP ASHOK PATTANAIK

WP(C)/11224/2020

48 5087/2020 AKSHYA KUMAR DAS-MP DILLIP RAY

WP(C)/11226/2020

49 5088/2020 AKSHYA KUMAR DAS-MP DILLIP RAY

WP(C)/11226/2020

50 5089/2020 BIJAYA KUMAR ACHARYA-MP SHASHI BHUSAN JENA

WP(C)/11250/2020

51 5090/2020 BIJAYA KUMAR ACHARYA-MP SHASHI BHUSAN JENA

WP(C)/11252/2020

52 5091/2020 NITYANANDA MAHANNA-MP SHASHI BHUSAN JENA

WP(C)/11254/2020

53 5092/2020 ABHIMANYU JENA-MP K.K.SWAIN

WP(C)/11256/2020

54 5093/2020 MINATI MAHALIK @ NAYAK-MP SANTOSH KUMAR DWIVEDY

WP(C)/11258/2020

55 5094/2020 M/S.D.K.ENGINEERING AND CONSTRUCTION-MP S.K.SANGANERIA

WP(C)/11261/2020

56 5095/2020 PRAHALLAD ROUT-MP RANJAN KUMAR ROUT

WP(C)/11263/2020

57 5096/2020 PRAHALLAD ROUT-MP RANJAN KUMAR ROUT

WP(C)/11263/2020

Page 2/3



58 5097/2020 EXECUTIVE ENGINEER(ELECTRICAL)-MP M/S S.C.DASH

WP(C)/11270/2020

59 5098/2020 THE EXECUTIVE ENGINEER(ELECTRICAL)-MP M/S S.C.DASH

WP(C)/11271/2020

60 5100/2020 EXECUTIVE ENGINEER-CUM-MANAGER(CESU)-MP M/S S.C.DASH

WP(C)/11272/2020

61 5101/2020 EXECUTIVE ENGINEER, ELECTRAL(CESU)-MP M/S S.C.DASH

WP(C)/11273/2020

62 5102/2020 EXECUTIVE ENGINEER(ELECTRICAL)-MP M/S S.C.DASH

WP(C)/11274/2020

63 5103/2020 ASST.MANAGER-CUM-DY.PROJECT MANAGER, ENZEN-MPM/S S.C.DASH

WP(C)/11275/2020

64 5104/2020 EXECUTIVE ENGINEER, ELECTRICAL (CESU)-MP M/S S.C.DASH

WP(C)/11276/2020

65 5105/2020 EXECUTIVE ENGINEER(ELECTRICAL)-MP M/S S.C.DASH

WP(C)/11278/2020

66 293/2020 DEEPAK KUMAR BARIK-MP

BLAPL/6432/2019

67 416/2020 SMT. HAIMABATI MAHANTA-MP

ABLAPL/10874/2019

68 5099/2020 DILLIP KUMAR RAY-MP

WP(C)/11114/2020
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